“# IN THE CENTRAL ADMINISTRATIVE TRIRUNAL
} AHMEDABAD BENCH

0.A. No. 197 of 1993.

DATE OF DECISION 27/04/1993,

Shri Lacmiprasad K.Vasavada Petitioner
Shri H.J.Nanavati Advocate for the Petitioner(s)
Versus
Union of India and ors. ~ Respondent
Shri Anil s.Kothari Advocate for the Respondent(s)
CORAM :
The Hon'ble Mr. i, . patel : Vice Chairman

The Hon’ble Mr.V.Radhakrishnan Member (A)

.00

1. Whether Reporters of local papers may be allowed to see the Judgement ? <

2. To be referred to the Reporter or not {

3. Whether their Lordships wish to see the fair copy of the Judgement ?

4. Whether it needs to be circulated to other Benches of the Tribunal ?



Shri Laxmiprasad K.Vasavda,

Prabhu Krupa,

Hethaj Falia,

Nagar Road,

JUNIXGA:&DHQ 'y oApp licanto

(Advocate : Mr. H.J.Nanavati )

Versus

1. Union of India
(Notice to be served through
General Manager,
Western Railway,
Churchgate,
Bombay =

2. The Divisional Railway Manager,
Western Railway, Bhavnagarpara,
Bhavnagar, . s «sRespondents.

(Advocate : Mr.A.S.Kothari)

ORAL JUDGMENT
Q.A.NO., 197 OF 1993.

Dated :27/04/1993,

Per : Hon'ble Mr.N.B.Patel s Vice Chairman

The applicant has prayed for refixation of
pensionary benefits on the basis of upward revision of
pay seales oé which he claims benefiti. It is stated that
the applicant has made a representation dated 09.1.1992,
to the Director of Railway Board, Public Grievances,
but there has been no response to it so far. Shri H.J.
Nanagvati for the applicant has furnkshed an advance copy
of the application to learned Railway counsel Mr.A.S.Kothari,
Mr.A.S.Kothari states that he will pass it on ﬁgéuc0py of

the application to the General Manager, Western Railway,

Churchgate, Bombay on or before 04th May, 1993, with a

003.00




copy of this order. The General Manager, Western Railway

is directed to treat the copy of the application received
from\the applicant as mepresentation and to take a decision
there on within a period of eight weeks from the date of
receipt of the copy of this application and our order by hime.
The decision taken on the representation will be communicated
to the applicant within a period of seven days after its
being taken. 1In view of these directions, Mr.Nanavati

seeks permission to withdraw this application. Permission
granted. The application stands disposed of as withdrawn.

No order as to costs.

Yo i

( VeRadhakrishnan ) ( N.B.Patel )
Member (&) Vice Chairman
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- M,A./372/94 ddth M.A.8t.268/94
in OR/197/93
Date Office Report ORDER
21/1/1994 It is true that Mr.Kothari has filed

sick note., However, in the Ma (Mh/372/94)

which he has filed, the prayer is for extension

of time by 12 weeks for taking decis;Lon pursuvant
to our judgment dated 27.4,1993. By}'ii’l\:ﬁgue;ig
the General Manager was given 8 weeks. time/
from the date of the receipt of the copy of the
judgment by him for taking decision in the matter.
By the present McAo 3 months’ more time is asked
for, end—ess—eiresdy stated—in ‘Gxe MoAe is dated
19,4,1994, Thus even the period for which
extension is asked for in the M.,A., has aisa
expiied. The M,A., therefore, does not survive
and stands disposed of accordinglyes Me.A.St.268/94
which is for eondonation of delay in making M.A.
No.372/94 alsc does not survive and stands
disposed of.

A i

(V.Radhakrishnan) (NeB,Fatel)
Member (&) Vice chairman ‘
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e CENTRAL uDl‘LILJIu“ ATIVE TRIZUNAL
Ahmedabad Bench

b . : P m,
G Application No, lq ) of 19 j¥
Transfer Application No. _ ______ 01d W,Pett No,
CERTCIFIC..TE

Certified that no further action is reaquired tobe
taken and the case is fit for consignment to the Record

Room (Decided)
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